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The Income Tax Officer,
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Assessee by : Shri V.L Jain
Revenue by : Shri M.K Verma
geAaTs HT I / Date of Hearing : 13.12.2018
YU &I I / Date of Pronouncement : 13.12.2018

3Meer / ORDER

PER R.S. SYAL, VP :

This appeal by the assessee arises out of the ex-parte order passed
by the 1d. CIT(Appeals), Pune-5, Pune on 10.01.2018 in relation to the

assessment year 2013-14.

2. I have heard both the parties and perused the relevant material
available on record. The 1d. CIT(A) dismissed the appeal in limine without

going into the merits of the appeal. He issued notice to assessee for
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participation in the appellate proceedings. The assessee did not turn up
before him and accordingly, the 1d. CIT(A) dismissed the appeal in limine.
In my considered opinion, the 1d. CIT(Appeals) is bound to dispose of any
appeal before him on merits, even if there is no participation by the
assessee. Since the appeal was dismissed in limine without going into the
merits of the appeal, I set-aside the impugned order and restore the
appeal to the file of 1d. CIT(Appeals) for disposing it afresh as per law

after allowing a reasonable opportunity of being heard to the assessee.

3. In the result, the appeal is allowed for statistical purposes.

Order pronounced on 13th day of December, 2018.

Sd/-
R.S. SYAL

3491987 /VICE-PRESIDENT
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